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BUSINESS OF THE HOUSE
The Minister o f. Parliamentary 

Affairs (Shri Satya Narayan Sinha): 
With your permission I want to 
announce a slightchange in the order 
« f Government business for tomorrow, 
Friday, the 24th April, 1959. The dis
cussion on the report of the Commis
sioner for Scheduled Castes and Sche
duled Tribes for 1957-58 will be taken 
up before taking up the resolution 
regarding the recommendations of the 
Railway Convention Committee.

Shri BraJ Raj Singh: Sir, may I 
submit one thing. The Minister of 
Parliamentary Affairs usually 
announces such changes. But the 
Members who are not present here 
now will not know that the report of 
the Commissioner for Scheduled 
Castes and Scheduled Tribes will come 
up tomorrow. Certain Members who 
might like to participate in the dis
cussion of the report may not be 
available tomorrow. So, this aspect 
may be kept in view for the future

Shri Satya Narayan Sinha: 
Tomorrow, if at all it comes, it will be 
discussed for an hour or so. 
Tomorrow, half the day is non-ofFcial 
day, and naturally, it will be carried 
over to Monday. Six hours are allot
ted to it. Unfortunately, it has 
become necessary to make this change, 
because the Railway Minister has got 
a very important conference tomorrow 
—the Railway Users' National Consul
tative Committee—and the Minister 
and the Deputy Ministers will not be 
free. Otherwise, we would not have 
inconvenienced the House that way. 
This is a very minor change. It does 
not matter. After all, in any case, 
the major portion of this discussion 
will take place on Monday.
1C hit.

Shri Kaswara Iyer: The hon. Minis
ter must understand that it takes a lot 
ef  time to study the report and be 
prepared. So, suddenly putting it up 

cstow is rather inconvenient.

Shri Satya Narayan Sinha: It is a
very minor change.

Shri Easwara Iyer: It is not a 
minor change. "

Mr. Depnty-Speaker: The change 
itself is not minor. The discussion on 
the Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes is very important and a very 
large number of Members are inter
ested. They should have prior notice; 
so, a change made in that certainly is 
a matter of concern to the Members. 
But as has been explained, some 
necessity has arisen and then again, 
most of it would be dicussed on 
Monday. Perhaps a Member or two 
might have chances tomorrow. There
fore, that explanation, I think, is 
enough and that should satisfy hon. 
Members.

Shri Braj Raj Singh: Did the Minis
ter of Parliamentary Affairs not know 
about the Railway Users’ Consultative 
Commitee meeting to be held 
tomorrow formerly when he announc
ed the order of business?

Mr. Depnty-Speaker: The Minister 
of Parliamentary Affairs might not 
have known it; it might have been 
known to the Railway Minister. That 
should not surprise hon. Members.

DISCUSSION RE. PURCHASE OP
RAILWAY SLEEPERS FROM
ABROAD AT HIGHER PRICES
Shri Vldya Charan Shukla (Baloda 

Bazar): Mr. Deputy-Speaker, ever 
since it became known to the House 
that we have been obliged to purchase 
and import large amounts of railway 
sleepers from abroad, the House has 
been very much interested to know 
how such a situation arose, because we 
have got a large amount of potential 
supply of timber at home. We are 
also equally anxious that henceforth 
we should not spend even a penny on 
the import of any railway sleeper 
from abroad. From the common sense
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point of view, it would appear that 
we should be not only self-sufficient 
in regard to wooden sleepers, but, on 
the other hand, we should have been 
exporting railway sleepers, because we 
have one of the largest forest wealth 
in the world.

Until recently, we never imported 
any railway sleeper from abroad for 
our use; all the requirements of our 
railways were met from Indigenous 
sources. After the second Five Tear 
Plan was initiated and was bring 
implemented, a large amount was pro
vided for the railways for expansion, 
because they were supposed to carry 
manufactured goods, raw materials, 
etc. The present difficulty whereby 
we have to import railway sleepers 
worth Rs. 15} crores from abroad 
arose mainly because sufficient plan
ning and forethought had not gone into 
this problem and because of which 
we were faced with an immediate 
problem. If we had not imported 
these railway sleepers, our railway 
expansion programme could not have 
gone through. It was mainly because 
of the needs of the railways for the 
Second Five Year Plan that we had 
to import sleepers worth Rs. 15J 
crores. When I say sleepen, I include 
wooden as well as cast iron and steel 
sleepers. It is not hard to realise that 
If this money of Rs. 15} crores was 
properly capitalised in a working plan 
to develop our forest resources, we 
could have not only met our require
ments of railway sleepers in the 
Second Plan from this working pian 
on the development of forests, but we 
could have enough confidence to loc*k 
to the third Plan, where the require
ments of sleepers would be much 
larger than they have been now.

In the third Plan, we hope we 
will not again face such a difficulty, 
where because of immediate require
ments, we will have to purchase 
sleepers at whatever price they are 
available all over the world. The 
railways’ requirements are not so un
certain as say, nquiraae&ts of fbod, 
w ben boaaum of famine conditions

and other things, we have to rush for 
supplies to overcome immediate diffi
culties. The requirements o f the rail
ways are known fairly in advance. We 
have been lacing the sleeper difficulty 
since 1950-31 and actually we have 
begun importing sleepers from V06B-M. 
If proper planning and thought had 
gone into it, we could have easily 
avoided this.

This question of import of sleepers 
from abroad has to be examined from 
three points of view: firstly, whether 
the import was necessary at all; 
secondly, what penalty we have to pay 
because of the lack of planning and 
the emergency under which we have 
to import these sleepers and thirdly 
whether these sleepers were purchased 
from the cheapest source or not. 
Several times it has been stated that 
sleepers were in short supply in our 
country. We have a very strong feel
ing that proper and intensive efforts 
have not been made in the country to 
procure the necessary supplies. 
Otherwise, all the quantities that the 
railways need could have been easily 
procured inside our country and we 
would not have been obliged to im
port sleepers from abroad. Proof is 
lent to this strong belief by the fact 
that the railways were able to step 
up their procurement of wooden 
sleepers in the country from 11 lakh 
sleepers in 1951-52 to 23 lakh sleepers 
in 1965-56. Surely, this was not the 
saturation point If we had continued 
our efforts in right earnest, we would 
have been able to procure the sleepen 
very easily from our own sources.

As a matter of fact, in 1953, the 
Railway Minister addressed a letter to 
all the State Chief Ministers and 
solicited their fullest co-operation <0 
maximise the supply of sleepen from 
their respective States. In the reply 
sent by the Chief Ministers and other 
Ministers of State Governments, they 
pointed out two factors wfatth were 
generally responsible flor railways not 
getting tleeper supplies from these 
States. Tte flrst naaaa given %y €be 
State Qovenu&ente vm  feat the-easfly
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accejtfhle tu$as of the forests have 
teen worked already agd they thought 
it was necessary to go into the interior 
remote and untapped forests for more 
supplies. n »  second reason is the 
ptessBt ostilag rates fixed by the rail
ways are aot enough, because if the 
tinker is converted into other things, 
It fetches higher prices.

After getting these two reasons 
f roen the State Governments, the Rail
way''Board did not take any action to 
remove -those difficulties. They 
refused to revise their ceiling prices 
they have fixed for procuring sleepen 
from Indian suppliers and State Gov
ernments.

The attitude the railway adopted 
can easily be described as penny-wise 
and pound-foolish, because this men
tality has very amply been demons
trated by the deal the railways had 
with the Kerala sleeper suppliers fraja 
west coast. While rejecting the offer 
of the sleeper suppliers of the west 
coast, the Deputy Minister, Mr. Rama, 
swaxny, gave this reason that if those 
prices quoted by the west coast 
suppliers ware accepted, that would 
have disturbed the equilibrium of 
prices obtaining in the country, 
because they demanded Rs 20.50 nP 
whereas the Kerala Government had 
fixed the rate at Rs. 18 and odd. So, 
they refused to purchase sleepers 
from west coast suppliers. But it is 
surprising that after one year, they 
placed huge orders for the supply of 
wooden sleepers from abroad, on 
which the railways had to pay Rs. 32 
per sleeper at the Indian ports. This 
Rs. 32 c.i.f. cost does not include the 
port handling charges and the Indian 
pustoms duty. Because of this pur
chase we have been obliged to pay 
Rs. 9 extra per sleeper, and that too 
entirely in foreign exchange It is 
absolutely impossible for us to under- 
stand why the Railway Board prefer- 
r*d to pay Bs. 9 extra to the foreign 
■WpUers per sleeper and why did they 
not think of purchasing the sleepers 
offered by the west coast suppliers, 
•van though they were slightly higher
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than the agreement qf the Rail
way Board with the Kerala Govern
ment. I have certain figures which I 
have taken from the Estimates Com
mittee and, according to my calcula
tions, if Rs. 8 extra has been paid 'for 
each sleeper the amount of loss would 
he at least Rs. 1| crores to the 
Exchequer, and that too entirely in 
foreign exchange.

Even if our timber was not of a 
superior variety, even if it was not as 
good ag the Australian timber, we 
should have gone for it, because we 
have not been importing Australian 
timber or Australian sleepers for ever. 
We have got to continue or proceed 
with our work with our own sleepers. 
The cast iron and steel sleepers which 
have been imported are more costly. 
Each cast iron sleeper costs Rs. 57 to 
Rs. 68 cU .

The Deputy Minister of Railways 
(Shri Shahnawas Khan): They will 
last longer.

Shri Vidya Charan Shnkla: These
sleepers will last for 60 years, but they 
cannot be used in places where there 
Is salinity. There are several places 
where these sleepers cannot be used. 
All over the world wooden sleepers 
are preferred to iron sleepers, 
because* the trains run much better 
on the wooden sleepers than on cast 
iron sleepers. Cast iron sleepers have 
not been taken by preference; they 
have been taken by other countries 
because wooden sleepers are not 
available in the market.

Mr. Depnty-Spaaker: Hie trains
would run on rails or on sleepers?

Shri Vidya Charan Shnkla:
Sleepers are the things on which the 
rails rest.

Mr. Depaty-Spe&ker: Trains run on 
the rails and not on the sleepers.

Shri Vidya Chanut Shnkla: The 
trains run on the rails and the rails 
run on the sleepers.

Sardar A. S. Aaigal: Let us have
technical opinion on this!
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1 Mr. Depaty-Speaker: Is it from 
Madhya Pradesh?

Shri Vidy* Charan Shmkla: My
point is that it the railways had been 
paying competitive prices for wood 
and timber in the markets of our coun
try, we would never have been re
quired to import wooden sleepers from 
abroad.

The price of sleepers began rising 
from 1946 or 1948 and the railways 
had good control over the market till 
1955. Their procurement was con
stantly increasing. After that their 
procurement began falling and, at the 
present day, their procurement of 
wooden. sleepers is much, less th&n. 
what it was in 1956-57. All this prove 
that if the railways were willing to 
pay the market price which was obtain
ing then, that is to say, the price 
demanded by the suppliers, they could 
have easily avoided the import of 
sleepers by paying Rs 9 per sleeper 
extra

In this connection, it is relevant to 
quote the Estimates Committee’s 
observations. They have observed:

“The Committee arc not con
vinced that the country’s forests
cannot meet a major portion of the
requirements of the railways”

This observation was made by the 
Estimates Committee while they 
examined the shortage of railway 
Bleepers in their track renewal pro
gramme.

The second angle from which we 
have to view the import of sleepers 
is the amount of total loss we have 
suffered on account of these imports 
and whether part of it could not have 
been avqided. A statement laid on the 
Table of the House on 17th February 
regarding the programme of importing 
wooden and metal sleepers into the 
country for meeting the requirements 
of the railways for 1958 says that 
approximately five lakh wooden 
sleepers of various gauges are expected 
to be imported into India in 1958-39

at Higher Prices t 
from Australia and Burma. And the- 
difference in price, as I have already 
said, is Rs. 9 per sleeper.

We are now anxious to know fronr 
the Railway Minister how much more- 
wooden sleepers or cast iron or steel 
sleepers we are going tq import what
ever we have imported till now, is 
th*t all, or we are going to import 
mc»re and, if so, how much more axe 
we going to import and at what price.

The third angle from which we have 
to examine this question is whether 
w£ purchased the sleepers from the 
cheapest sources. Some questions 

raised ahaul tha Brazilian, offer 
but the Deputy Minister replied in St 
very short sentence that it had a very 
interesting and long story. Then he 
concluded by saying that a lot of 
allegations were made and they were 
found to be false. We have no know
ledge of that story We would like 
to know what that story was, what 
type of offer was made from Brazil 
and what happened to that offer. It 
was conceded that the offer made by 
the Brazilian suppliers was the lowest. 
It was lower than the Australian and? 
other offers from countries from 
where we purchase the sleepers. Pro
bably they were not found suitable 
for our purpose We would like to 
l«iow what happened to that offer.

Another important point is this. 
What attempts are we making to 
increase our own supply of sleepers 
from our own country. Generally, 
there are three or four measures 
which, the railways have been repeat
ing, they are taking to increase the 
indigenous capacity from our country. 
The first thing that they often say is 
that they are trying the exploitation 
of inaccessible areas hitherto untap
ped. Secsndly, they often say they 
h*ve begun accepting a number of 
nOn-dUrable species of trees. The third 
measure is the relaxation of size- 
spedflcations etc. Fourthly, they ate 
increasing the cast iron sleeper manu
facturing capacity in the country.
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Now let us take these points one by 
one. Firstly, we would like to know 
how many square miles of hitherto 
inaccessible forest areas have been 
opened up by the efforts made by the 
Railway Ministry, where are these 
areas and how many wooden sleepers 
have been obtained from such areas 
which have been opened by the efforts 
made by the Railway Ministry. 
Secondly, we would like to know what 
has been the specific increase in the 
number of railway sleepers as a result 
of acceptance of non-durable varieties 
of woods for the railway sleepers and 
since when this has been introduced 
When I was going through the report 
of the Estimates Committee, and also 
going through the proceedings of Lok 
Sabha, I came across a question in 
which it has been stated that after 
this order was passed to accept non
durable and softer wood for use as 
railway sleepers, the rfeceipt of such 
wood by the railway treatment plants 
has actually been reduced. That means 
that the railways were getting a 
greater number of softer wood and 
non-durable quality woods for making 
railway sleepers four years back than 
they are getting now.

Hie main reason here again is that 
the Railways have not agreed to pay 
the competitive price in the market to 
obtain their supplies. Personally I do 
not feel that these efforts could have 
produced any tangible results mainly 
because they did not strike at the root 
of the problem. The whole base of 
the effort of the Railway Ministry is 
struck off when they refuse to pay 
reasonable prices which are demanded 
by the State Governments. The State 
Governments would be willing to 
undertake large-scale exploitation of 
their forest resources if the Railway 
Ministry were to enter into long-term 
contracts with them and pay them the 
price.

The Minister of Railways (Shri 
JftfJHraa Bam): Which State Govern
ment? t

Shri Vidya Charan Shokla: State 
Governments of the country.

at tligher Prices 
Mr. Depnty-Speaker: Which one in > 

particular?

Shri Vidya Charan Shokla: This 
Report of the Estimates Committee 
says that all the 20 State Governments, 
that is, before re-organisation, had a 
conference and they all indicated to 
the Railway Ministry that if proper 
long-term contracts were entered* 
into with them and if they were given 
the prices they wanted, they could 
have increased their supplies. I shall 
come to a specific; instance, that of 
Bombay Government, and shall try to 
show how the un-imagmative dealing 
of the Railway Board resulted in stop
ping supplies completely from Bom
bay State.

Dr. M. S. Aney: What price did
they ask?

Shri Vidya Charan Shokla: All
those figures have not been given in 
the Estimates Committee’s Report.

The Railway Board also appointed a 
Timber Adviser, who is a very com
petent and a very experienced officer 
but the total receipt of wooden 
sleepers in our country, which was 
60 lakh eft. in 1955*56, after these 
earlier mentioned steps were taken 
by the Railways and after all these 
earlier mentioned special efforts were 
initiated by the Railways the supplies 
went down to 50 lakh eft. Instead of 
increasing from 60 lakh eft. they have 
come down to 50 lakh eft. of timber 
in 1957-58. I do not know what is 
the present situation, whether the 
supplies are increasing or they are 
still decreasing.

The Estimates Committee again pin
pointed this problem in its Twenty- 
seventh Report. They have observed 
thus—

“Hie Committee considers that 
the question of prices which seems 
to be a stumbling block in the 
way of getting, more sleepers 
should be amicably settled between 
the representatives of the Rail
ways and of the State Govern
ments. The Committee an not
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convinced that the forest resources 
of the country cannot meet a 
major portion of the requirements 
of the Railways”

1 am sure every hem Member of this 
House will agree with the observa- 
<iKms made by the Estimates Com
mittee

1 will now come to the instance of 
the dealmg of the Railway Board with 
the Bombay Government An ad hoc 
committee was formed to go into the 
•question of wooden sleepers' supply 
from Bombay State  It was set up by 
the Railway Board under the chair
manship of Shri C R Ranganathan, 
the then Inspector-General of Forests, 
with the Chief Conservator of Forests, 
Boiribay, and two other officials of the 
Central  Government  The Bombay 
Government earlier had informed the 
Railway Board that if the wood of 
the other variety were exploited and 
treated as suggested by the Bombay 
Government, the present target of
3,56,000 sleepers could be increased up 
to 6 lakh sleepers  The House will 
note that these negotiations between 
the State Government of Bombay and 
Government of India broke down on 
the score of prices only These nego
tiations took place m May 1956 and 
the Railway Board did not agree to 
pay the pnee demanded by the Gov
ernment of Bombay  The Chairman 
of the ad hoc committee was com
pelled to drop the departmental sup
plies of wooden sleepers from Bombay 
It is, therefore, surprising that the 
very next year of the refusal by the 
Railway Board to pay slightly higher 
than the conventional price to the 
State Government of Bombay, the 
Railway Board placed b very big order 
at much higher prices with the foreign 
suppliers of wooden sleepers  I have 
already said that the price that the 
Railway Board has paid at our port 
comes to Rs 32  I do not have the 
exact figure  But, I suppose the price 
demanded by the Bombay Govern
ment was Rs 21 per sleeper

Here, I mgain emphasise that all 
✓efforts,  howsoever  good-intentioned

I, 1M9 Pureho*e of Rat too® 131:5ft 
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they may be, are bound to fail unless 
the realities of the situation axe taken 
into account, and the Railways agree 
to pay the reasonable and prevailing 
market price to the State Governments 
so that they can increase the exploi
tation of their own forest resources 
and increase the supply of wooden 
sleepers to the Railways

The expansion of the railways in 
the Third Plan has to be very immense 
to cope up with the economic growth 
that we are planning  If the supply 
of the basic construction material is 
not ensured from now on, we will 
again face the same difficulty we have 
faced now  It will be of much greater 
magnitude and we may have to pay 8 
greater price for it

I will  suggest a  few correctives 
which could be taken up and it might 
save us future difficulties  The first 
essential is that we must immediately 
try and approximately formulate our 
tentative  requirements  of  railway 
sleepers up to 1967, that is, the remain
ing two years of the Second Plan and 
the five years of the Third Plan  It 
is only  after we have  tentatively 
calculated our requirements, that we 
can prepare a big working plan which 
can be taken in hand with the co
operation of the State Governments 
which are interested in co-operation 
The Railway Board could put Rs 10 
or 12 crores along with the invest
ment made by the State Governments 
and they  could develop  the forest 
resources, make roads and open up 
inaccessible forest areas  It may be 
calculated  how  much  of  railway 
sleepers this type of effort will yield

Moreover,  the  capacity  in  the 
Ordnance  factories,  other  railway 
workshops and other factories in the 
country can be increased to produce 
more cast iron sleepers  Previously, 
we had difficulty in obtaining supply 
of pig iron  After the steel mills in 
the public sector have gone into pro
duction, we will have ample supply of 
pig iron. A greet deal of supply -at 
cast iron rallwqy sleepers earn be 
obtained in this manner.
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There tea also been a suggestion 
that the Railways should examine the 
queitkm of using cement sleepers. 
There Is a great deal of difficulty in 
•doing so. B has been pointed oat 
ttet the Railways in Prance are using 
-this. Here, we have got some climatic 
and temp era tore differences and it 
may not be possible to use the same 
type o f sleepers as in France. If a 
•different Idnd o f mixture is made, may 
be, we may be able to use cement 
sleepers also. This might also help 
"to obviate the difficulty.

The other thing that has been sug
gested is the creosoting plants, the 
number of which we must increase. 
These creosoting plants are used to 
treat inferior varieties of wood to 
make them usable and increase their 
life. If these plants are set up in 
■each zone of the Railways, we will 
be able to utilise such timber which 
is not at present serviceable as far as 
sleepers are concerned.

The situation at present is not very 
satisfactory. I wonder, in spite of all 
that we have imported from foreign 
countries, what are the arrears in track 
renewal at present According to the 
report of the Estimates Committee, 
7,500 miles of track is in arrears of 
renewal at present. It has not been 
renewed. Eight hundred and ninety- 
eight miles of tract has been put 
under speed restriction for safety 
reasons That is, it is dangerous to 
run trains on those railway lines at 
a high speed because the track may 
be damaged because of that. It is 
most distressing, Sir, to find that the 
position today has not improved in 
respect of sleepers' supply position. 
Various questions have been answered 
in Parliament by the hon. Minister 
and the hon. Deputy Minister of Rail
ways. But we find that there has not 
been Any fresh thinking in this regard. 
We would like to know as to what 
plans they have formulated to ensure 
Adequate supply of sleepers for our 
railways in the future.

last point is this. The purpose 
« y  n k iog  this discussion in the 

House will be fulfilled If the ban. Hafl-

at Higher Prices 
way Minister will give his categorical 
assurance that apart from whatever 
orders have already been placed for 
the supply of Sleepers from abroad, 
henceforth not a single sleeper will 
be imported from any foreign country 
tor use in Indian railways. It he is 
really earnest and Berious about solv
ing this problem, then, I am sure he 
will be able to give this categorical 
assurance.

Mr. Pspaty-Speaker: I find that
there are six hon. Members who want 
to speak. I will allow 10 minutes each. 
The hon. Minister will require half 
an hour. Now, Mr. Kqdiyan.

fihrl Kodlyan (Quilon—Reserved— 
Sch. Castes): Whenever the question 
of supply of sleepers for our railways 
is raised in this House we are being 
told that the country is in short sup
ply of wooden sleepers. Now, Sir, 
nobody denies the fact that the Indige
nous sources of supply would not meet 
the entire requirements of the rail
ways in respect of wooden sleepers. 
But here the question is this. Are the 
Railways utilising the available 
resources in the country to the fullest 
extent possible? In reply to a ques
tion asked on the floor of the House, 
the hon. Deputy Minister of Railways 
stated the other day that they are 
taking all steps to increase the supply 
of indigenous sleepers. What do we 
find now? We find that in preference 
to indigenous sleepers, sleepers are 
imported from outside, from the 
foreign countries. As has already 
been pointed out by my hon. friend, 
Shn Vidya Charan Shulda, in prefer
ence to Kerala timbers Australian 
sleepers were imported. The reason 
for rejecting the offer of Kerala mer
chants, we were told by the hon. 
Deputy Minister of Railways last 
time, was that the price demanded by 
the merchants was slightly higher than 
the ceiling rate. Now, instead of pur
chasing those sleepers from Kerala, the 
Railway Ministry imported them from 
Australia. U the freight charge and 
also the transport charge from the 
landing port to take the sleepers to 
the various woric-spots are added to
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the i.o.b. price it will come to about l i  
limes the cost of Kerala’s timbers.

Shri Jagjivan Ram: And what is the 
quaLty of the Kerala sleepers? Its life 
is wily five years whereas the life of 
the Australian sleepers w about 
twenty years

Shri Kodlyas: As for the quality of 
the Kerala sleepers, the hon. Deputy 
Minister stated last time that that was 
inferior to the Australian sleepers.

Shri Jangde (Bilaspur): Much
inferior.

Shri Kodijaa: I cannot understand 
why there is this rush for foreign 
sleepers. When we are badly in need 
of foreign exchange and when we are 
facing difficulties in getting foreign 
exchange, why should we unnecessari
ly rush in for foreign sleepers and 
thus spend a considerable amount of 
foreign exchange?

The hon. Deputy Minister in reply 
to a question stated that the indigenous 
supply of wooden sleepers was declin
ing. He has stated that the procure
ment of wooden sleepers in 1951-52 
was 11 lakhs; in 1952-53, it was 16 
lakhs, and it rose up to 23 lakhs in
1955-56, but from the next year on
wards, it began to show a decline; m
1956-57 it was 20*6 lakhs, and in 1957- 
58 it was 19 lakhs What are the real 
reasons for this decline? Have the 
Kailway Ministry examined this prob
lem and analysed the reasons for this 
decline?

Of course, the hon. Minister stated 
last time that the impact of the Second 
Five Year Plan and the increasing 
demand for timber for other construc
tion works has its effect on the supply 
of wooden sleepers. That may be 
correct to a certain extent. At the 
same time, I would like to ask the 
hon. Minister what steps have been 
taken by the railways to increase the 
indigenous supply.

Apart team the question of steps 
being taken by the railways, I have to 
point out one other thing. We have
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a considerably large area of forests- 
m our country. Nearly 22 per cent 
of the land surface of the country is 
covered with forests. And our forest* 
can be favourably compared with 
any other rich forests in any other 
foreign country. Even then, we have 
had to depend upon foreign countries- 
for the import of timber. It is a pity 
that we have had to do that. If we 
want to become self-sufficient in the- 
matter of timber, we have to develop 
our forests. And the State Govern
ments are trying to develop their 
forests in their own way. But the 
development of forests is a very diffi
cult problem. The regeneration, re
juvenation and renovation of the 
forests require a large number of 
trained technical personnel. Also, it 
requires a large amount of money. So, 
unless the Central Government come 
into the picture, unless the Central 
Government come forward with a co
ordinated and well-planned program
me to help the State Governments 
to develop the forests in their areas 
and also to grow valuable timber like 
teak in new areas, this problem can
not be solved. Of course, this may 
not be the responsibil ty of the Rail
way Ministry. But I take this oppor
tunity to urge the Central Government 
to understand the importance and" 
urgency of the problem.

So far as the Railway Ministry are- 
concerned, I would suggest that they 
must draw up a long-term plan; they 
must, in consultation with the State 
Governments, assess the real potential 
of forests in each of the States, and 
to what extent each State can supply 
or meet the requirements of the 
railways. If such a long-term plan Is 
worked out, and if a long-term agree- 
ment is entered into with the State- 
Govemments concerned, I think most 
of these difficulties can be overcome. 
Unless such a long-term agreement is 
reached, there will be no coordinated, 
consistent exploitation of our resources. 
Therefore, I would request the hon. 
Railway Minister to consider thfar 
suggestion seriously.
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The hon. Minister has rightly raised 
this question of the quality of the 
timber. I do not think that all our 
timber is inferior in quality compared 
to  foreign timber. Of course, we have 
some inferior varieties also, but the 
question is how we can utilise the 
infer or varieties. There are inferior 
'varieties of timber, but they can be 
wade use of by properly treating them 
with proper preservatives. So, if we 
&ave enough number of ereosoting 
plants in our country, the supply of 
wooden sleepers can be increased. 
16*41 fen.

[M r. Speaker in the Chair]
So far as my own State is concerned, 

we have one creosoting plant now in 
Olavakot which is working to full 
capacity, and in two shifts. The 
requirements of that area itself can
not be met by that plant alone. One 
more plant is urgently needed m that 
area. Therefore I would request the 
hon. Minister to find some money to 
get a new creosoting plant, and to 
locate it somewhere near Calicut where 
there is a large number of timber 
yards.

Shri Jagaiutiut Kao (Koraput): For 
each State there should be one

Shri Kodiyan: I agree that less each 
State must have such a plant

It is stated that since the beginning 
o f the Second Plan up to the end of 
February this year we have spent 
Rs. 15‘ 5 crores on sleepers including 
steel sleepers. I do not have the 
break-up for wooden sleepen. 
It might be a considerable 
amount If a small portion of 
the foreign exchange that we spend 
on importing sleepers is used for buy
ing creosoting plants, I think we can 
increase the Indigenous supply of 
wooden sleepers, and it will help to 
a great extent in achieving self- 
Bufflc ency in this respect

The last point that I would like to 
stress is that the procedure in regard 
to the purchase must be made as 
simple as possible. On account of 
technical or procedural defects there

at Htghei Prices 
must not be any delay and the offer 
of sleepers should not be rejected on 
that account alone. Every single 
available sleeper must be made use of 
by the Railway Ministry because we 
are in such dire need of wooden 
sleepers and if we can increase the 
supply of wooden sleepers by taking 
corrective measures it will save valu
able foreign exchange. It will not only 
be beneficial to the railways; the rail
ways will be giving a fillip to the tim
ber industry of the country also.

When the Kallai timber merchants’ 
offer was rejected and when a slump 
was feared by the merchants, we 
took keen interest in the matter, and 
the M.Ps. from Kerala State belonging 
to all the parties approached the hon. 
Minister because it is a vital industry 
m our State. Thousands and thous
ands of workers are employed in that 
industry. About 5,000 workers are 
employed in the Kallai area alone, 
apart from the workers engaged in 
the forest department of Government 
That was why we took keen interest 
on the subject Therefore, I would 
earnestly appeal and request the hon. 
Minister to consider these suggestions 
seriously. I hope the hon. Minister 
would take corrective measures to 
save the situation.

Mr. Speaker: Shri Maniyangadan;
and then I will give an opportunity 
to Shri Ramaswamy.

Shri MaadyangaAui (Kottayam): 
Sir, I am glad to throw my weight 
with my hon. friend on the other side 
in demanding that the question of 
wooden sleepers, especially from 
Kerala, should be considered very 
seriously. My hon. friend referred to 
the recent refusal of the Railways to 
purchase sleepers from contractors 
in Malabar. Subsequently, ell the 
Members from Kerala met the Railway 
Minister in a deputation and the Rah
way Minister was good enough to hear 
us and to accede to the demand. I 
take this opportunity to thank him far 
the kindness shown by him.

Now, the Kallai timber yard Is 
reputed to be the second largest timber
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market in the world (faiemiption). 
More than 2S per cent of Kerala is 
forest, and a large quantity of timber, 
both hard and soft, is availably there. 
I f properly exploited, file timber from 
that area would be sufficient at least 
S«r sleepers for that region.

There is abjection that it la soft wood 
or mfer.or variety. It is far that pur
pose that one creosoting plant has 
been set up at Olavakkode. The 
capacity of that can be increased or 
another plant could be installed; and 
soft wood that is available onght to 
be made use of by proper treatment 
and by scientific treatment.

When we are very badly in need 
ef foreign exchange, why should we 
go in for foreign sleepers when these 
things are available? The Min.ster 
might say, because the quality of the 
wooden sleepers in Malabar is infe
rior to those that we import May be 
true. By creosoting treatment 1 do 
not know what will be the proportion
ate difference. Even if there is, still 
my submission is that indigenous 
sleepers should be made use of in 
preference to those imported from 
outside (Interruption).

No question of risk to life arises 
Hie He of the sleepers may be a 
bit shorter than that of the imported 
variety. There is plenty of timber 
available and they can be replaced. 
There is no question of nsk to life. 
Reports say that the railway sleepers 
have not been replaced due to want 
o t  sleepers. There we are having the 
risk of life. My suggestion does not 
involve any ride of life.

Moreover a large number of people 
live on this business. In the Malabar 
area of Kerala especially, it is a great 
business. My subm'saion is that if 
tfejs indigenous enterprise is supported 
it would be of great help to the un
employed there and it will also 
increase'the wealth of the State. There 
are already large quantities of timber 
a railaMe in the forests. That Should 
fee ttptosted and utilised.

18S0 Purchase «f BaOtaau 13-164- 
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I have to make one suggestion 
regarding the system now adopted by 
the Railways. They invite tenders, 
when they are in need of sleepers, foe- 
very large quantities of sleepers to
gether in one lot That means that 
only people who can afford to invest 
large capital can tender for the 
requirements of the Railways. If that 
system is changed and tenders are 
invited for smaller quantities—I do-
not say 1000 or 2000 sleepers----- people
who could not afford to invest a huge 
amount of capital can take advantage 
of it and the railways also can get 
sufficient number of sleepers. Z 
believe that this method would be 
adopted by the railways.

There was a suggestion that each 
State should have a re-assorting plant 
I do not object to that. But in places 
where larger quantities of timber are 
ava lahle and the capacity of the plant 
is not sufficient to meet the demand, 
some more plants should be installed. 
As far as Malabar is concerned, I anr 
sure one more plant, if installed, 
would not be sufficient to meet file 
demand. That matter should be look
ed into so that all available timber 
may be utilised for this purpose.

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): Sir, Shri 
Shukla has raised very many points. 
The points were all mentioned in the 
21st report of the Estimates Committee 
and the House will be pleased io note 
that detailed replies have been g'ven 
to all the points raised therein, in the 
27th report. Therefore, I believe that 
the answers given there are quite 
satisfactory.

With regard to the sleeper position, 
I wish to clear certain m'soonceptions. 
The idea seems to be that while w e 
could get these sleepers in our own 
country, we rush to foreign countries, 
spend the money and waste it away. 
I am sorry the impression Is very 
wrong. On the other hand we were 
put to the necessity of doing 
because of the circumstances whldt t  
shall place before the House.
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In the Second Plan, the total requ
irements were estimated at 315 lakhs 
of peepers. On an average we require 
Ml lsichs of sleeper* per year. In the 
first two years, we could procure only 
99 lakhs, on an avenge less than SO 
lakhs pfer annum. Therefore, we had 
to consider what would be the situa
tion in the remaining three yean. We 
assessed the requirements and what 
we can possibly get and what would 
be the short-falL After working it 
out in great detail, we found out that 
we can at best get 164 lakhs of sleepers 
of all varieties—60 lakhs cast iron, 12 
lakhs steel, 61 lakhs timber and live 
lakhs concrete and all-told 164 lakhs— 
in the remaining three years which 
makes up a total of 269 lakhs of sleep
ers for the whole of the Five Year 
Plan period.

Mr. Speaker: Are they all purchased 
together or from year to year so that 
the timber may be cut from year to 
year?

Shri S. V. Bamaswamy: It is spread 
over the remaining three years

Shri Vidya Charan Shukla: Our
eomplamt is that these figures were 
Worked out too late; they should have 
been done much earlier. It was done 
only when (he whole necessity was 
foteed upon us by the Second Plan

Shri S. V. Bamaswamy: I am sorry 
that argument is not correct. We 
assessed it and we found that we were 
able to procure only 99 lakhs of 
sleepers. We had to work out in 
great detail. In the remaining three 
years, we found that we could get 
Only 164 lakhs of sleepers, the total 
feeing 26S lakhs for the whole of the 
Sve years, leaving a shortfall of S2 
Mdis. We have to see what we sh ou ld  
do to meet this shortfall.

An Indian ralway purchasing mis
sion was sent abroad to purchase fifty 
lakhs of steel sleepers at a cost of 
Rs. ie-8 crores. We could procure 
<»ly 22 lakhs of sleepers at a cost of 
one etons oJ rupees. We surrendered 
Rs. lS’ S crores of foreign exchange. 
Then we found out it was cheaper to
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import wooden sleepers than go in fer 
steel sleepers.

Mr, Speaker; What is meant by 
cheapness?

Shri S. V. Bamaswamy: Relatively.
Mr. Speaker: Can we sell away our 

country also to some other country 
because it will be cheaper? The hon. 
Deputy Minister forgets that if the 
money remains in the country, after 
all, it flows from one hand to the other.

Shri Jagjivan Bam: Sir, he did not 
make it clear. What he meant was 
that it was cheaper to purchase wood
en sleepers m foreign market than 
to purchase steel sleepers. He is not 
comparing the indigenous market with) 
foreign market

Mr. Speaker: The hon. Deputy Min- 4 
is ter evidently wants to impress upon 
the Rouse whether the cost is high or 
low. But if it is purchased here the 
money will roll here. Merely because 
the cost is less by a few pies there if 
we purchase things worth so much 
from outside, our money flows away 
to foreign countries.

Shri Jagjivan Bam: I am sorry, Sir, 
you are not interpreting him correctly. 
What he was saying was that it would' 
be cheaper from foreign exchange 
point of view to purchase wooden 
sleepers from foreign countries than 
to purchase steel sleepers. He was not 
comparing foreign market with indi
genous market.

Shri Vidya Charan Shakla: What
you have said, Sir, is absolutely 
correct.

Mr. Speaker: Order, order. Let the 
hon. Deputy Minister continue. Even 
my interruption was wrong.

Shri VMym C h u n  Shakla: May I
point out, Sir,.........

Mr. Speaker: Order, order. Let him 
go mi.

Shri S. V. Bamaswamy: Sir, the-
country was passing through a crisis 
in foreign exchange We had to saver
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.that, and at the same time meet our 
requirements. Here, Sir, let m e make 
■one correction. It ia not 20 lakh steel 
sleepers but only two lakh sleepers 
that we could procure at Rs. 1 crore. 
We gave up Rs. 15.5 crores and went 
in for this. We were able to place 
orders for a total of 12 lakhs B.G. 
.sleepers from West Australia, East 
Austral a end U.S.A.—all the three 
countries put together—and lor metre 
gauge about eight lakhs from Australia 
making a total of 20 lakhs The cost 
was only Rs. 4 crores. Even then we 
found that there was a shortfall of 
32 lakhs. We thought it would be 
better place sesne more enters or 
same other countries end reduce this 

.gap. Therefore we placed an order on 
Burma State Timber Board for about
li  lakh sleepers at a cost of Rs. 00 
lakhs. Then, from Canada under the 
'Colombo Plan we will be getting 
about 12 lakhs. We have placed 
exploratory orders with Australia.

Shri Vldya Charan Shukla: Sir, I 
would like to ask a question.

Mr. Speaker: He may note down the 
points, and when the hon. Deputy 
.Minister has finished I will allow him 
to put tke question.

Shri S. V. Ramaswamy: Therefore, 
by the additional order we covered 
another 18 lakhs, making a total of 
38 lakhs out of a shortfall of 52 lakhs 
still leaving a balance of 14 lakhs. That 
is the situation, Sir, in which we had 
to go in for this timber.

Mr. Speaker: What about other
■countries? There are railways every
where, all over the world.

Shri S. V. Ramaswamy: As regards 
the availability of timber in our own 
-country, reply has been given at page
16 of the Twenty-seventh Report of 
the Estimates Committee. Sir, it is 
,i>ot a question of cutting down all trees 
in one day and supplying the sleepers 
immediately. The yield must be sus
tained so that forests are not denuded 
*nd other ill effects are not felt on 
4he economic structure of the country
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and the price structure. It is there
fore that we think of th e ' sustained 
yield. Remember also that based on 
that there is a limit to which wooden 
sleepers can be produced in the coun
try. It has been assessed that the 
sustained m our country at the 
present rate would be of the order of 
23 lakhs to 25 lakhs a year.

Mr. Speaker: How much will be the 
demand per yearT

Shri S V. Ramaswamy: The demand 
will be much more.

Shri Vidya Charan Shukla: 90
lakhs per year

Shri S. V. Ramaswamy: About 75 
lakhs to 80 lakhs per year, but we will 
be able to supply only this much on 
the sustained yield principle.

My hon. friend has been urging that 
the price today is too much. My 
friends from Kerala have spoken about 
the supply of timber. My friends urg
ed that another creosoting plant should 
be set up. This plant itself is being 
worked two shifts. This is a new 
plant To work a third shift, it would 
be difficult Still, we have accepted 
more than 60,000 sleepers in addition, 
and it will have more than two shifts 
now. To set up a creosoting plant 
costing Rs. 30 lakhs to Rs. 40 lakhs, 
the yield must be so high and It 
should spread over 30 to 40 years of 
assured supply before we launch upon 
it.

I may submit that though four or 
8ve years ago we were treating only 
two lakhs sleepers we are at present 
treating over 13 lakh sleepers. We 
are making all efforts to increase the 
capacity. There is also another limit
ing factor, namely, the supply of 
creosote. It is not in free supply. Sir, 
I have done.

Shri Vldya Charan Shukla: The
hon; Deputy Minister said that—

Mr. Speaker: He has taken as much 
as half an hour. Shall I give all the
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time to him? This is a kind of too 
much intrusion. There ore other 
hon. Members here who want to 
speak- Shri Mohammed Imam.

Shri Mohammed Imam (Chital- 
drug): Mr. Speaker, I have listened 
with interest to the opening remarks 
of the Mover and also to the speech of 
the Deputy Minister of Railways. 
This subject has raised various issues, 
and I think it has to be viewed from 
various angles.

First of all, you must find out what 
is the extent of the renewal and the 
rehabilitation of our railway lines. 
Secondly, are we self-sufficient, or is 
the country self-sufficient regarding 
the materials that are needed for the 
rehabilitation of our railway lines? 
Thirdly, was there a genuine need to 
import these materials, especially 
these sleepers, *rom far off countries 
like Canada or Australia? Fourthly, 
granting that there was need for the 
import, were Droper methods adopt
ed by the railwav administration in 
obtaining favourable quotations and 
in guarding apainsf the leakage or 
wastage or malpractices?

The country owns nearlv 35.000 
miles of railwav lines. All these 
were acquired from companies and 
from the States When the Govern
ment of India become the owners of 
these railwav lines, it must be admit
ted that a large portion of these rail
wav tracks reauired renewal and re
habilitation and re-tracking. Nearlv
8.000 miles of railway lines were in 
arrears. So, it was provided in the 
second Five Year Plan that at least 
Rs. 100 crores should be spent for 
rehabilitation because the responsibil
ity of the railways has increased and 
they have to ensure safe travel for 
the public.

During the year 1956-57, I find from 
the report that nearly 42 lakhs of 
railway sleepers, of which 28 lakhs 
were wooden sleepers and 24 lakhs 
were iron sleepers, were used. Dur
ing the next year, nearly 24 lakhs of 
iron and cast iron sleepers and about 
72 L.S.D-—7.
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20 lakhs of wooden sleepers were 
used. I agree with them over that as 
far as possible, we must depend upon 
our internal resources available to 
step up production in all our under
takings. But in cases where it is 
absolutely necessary to go out, where 
the internal supply is inadequate, it 
is quite necessary then to import from 
abroad, especially in concerns like 
railways, which are essential services.

It must be admitted that the condi
tion of our tracks is not as satisfactory 
as it ought to be, as evidenced by a 
number of railway accidents we have 
been encountering every month. It is 
specially so on tracks where we have 
used wooden sleepers. I may give you 
the example of the line between 
Poona and Bangalore, where I am 
afraid almost every week we see 
derailments. Recently, I think dur
ing this month, they had had three 
derailments between Poona and 
Hubli. As I was returning from my 
place to Delhi, I witnessed two scenes 
where two goods trains had derailed. 
This is a positive evidence that the 
tracks are not maintained in proper 
order. Tracks which were construct
ed long ago require a thorough 
renovation.

The mover suggested that we must 
give preference to wooden sleepers. 
There I differ from him. I am for 
using cast iron and iron sleepers. But 
unfortunately on the metre .gauge 
section, wooden sleepers are used 
more; I think there 70 per cent of 
the sleepers are wooden and only 80 
per cent are iron, whereas on the 
broad gauge system, it is the other 
way about; 80 per cent are iron and 
20 per cent wooden.

If we use wooden sleepers, it creates 
its own inconvenience. Its life is 
shorter. Of course, many have advo
cated that wooden sleepers should be 
used. ’Hie difficulty is, what kind of 
wood must be used, whether it should 
be teak, rose wood or gurga as we 
call it in Kannada. The life-time of 
the wooden sleeper is very limited; 
its longevity is very little and unless
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it is subjected to creosoting, it can
not last long. These wooden sleepers 
are the source of many troubles and 
accidents. So, I would suggest that in 
future all wooden sleepers must be 
replaced lay either cast iron or iron 
sleepers and I think wooden sleepers 
must be given up. But till then, I 
submit that even if wood is used, it 
must be of a superior quality. Wc 
cannot use every kind of wood for 
sleepers.

i  sympathise with my Keraia 
friends that the money which ought 
to have gone to Kerala has not gone 
there. I also sympathise with myself, 
because I alro come from Mysore, 
w'here there are extensive iorcsts. 
from my own experience, my own 
information is that every kind of 
wood cannot be used for sleepers 
There are special varieties of wood 
that can be used as sleepers, and those 
special varieties, I think, are not 
available in abundance. So, I am only 
speaking, taking into consideration 
the urgent necessity for the renova
tion and renewal of the railway lines 
Bleepers in many places have to be 
renewed. When we are dealing with 
such an important commodity of 
which we are hopelessly short, we 
should not be chary of going outside 
the country and getting the required 
materials.

But there is one thing. We import 
these sleepers from other countries 
Just as we import many other mate
rials. We have been importing roll
ing stock* and various other materials. 
But the railway administration must 
be careful to see that in importing 
these things they get favourable 
terms and conditions. The entire 
system of placing orders by the rail
way administration seems rather con
fusing. There are four systems of 
getting things by the railways. First
ly, some materials are purchased 
through the Works, Housing and Sup
ply Ministry; secondly, some mate
rials are purchased through other 
Ministries; thirdly, the Railway 
Board purchases some materials
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, directly; fourthly, the railways 
themselves purchase materials local-' 
iy. I think locally also the railways 
are the biggest purchaser because I 
fijid from the report for 19S7-S9 that- 
they have purchased materials worth 
ci'ores and crores of rupees. Previous
ly, only the Railway Board used to 
purchase materials directly. But then 
the Railway Board thought it fit to 
delegate powers and purchases began 
to be made at the lower level. Now 
purchases are made through various 
sources and nobody seems to be res
ponsible for them. So, I would sug
gest that these things should be look
ed into to see that there is no leakage.

Regarding this particular transac
tion of purchasing railway sleepers, I 
would request the Railway Minister 
to satisfy himself on whether proper 
quotations were called for, whether 
competitive rates were accepted, 
whether they were satisfied with the 
qtiality of the material and whether 
th>o supply was made in time. If the 
Minister is satisfied, or if he satisfies 
me, that they have obtained competi
tive rates and they have secured 
favourable terms and conditions, then 
I feci personally that the railways 
did well in importing these materials, 
taking into consideration the large- 
scjale necessity that we have, taking 
irito consideration our requirements 
10 renovate and rehabilitate our rail- 
vfav lines, because it is a very im
portant job, and a job which the 
railways have to do in the interest of 
tJie safety of the travelling public.

Shri D. C. Sharma (Gurdaspur): 
The problem of sleepers has been 
studied by the Estimates Committees. 
It has also come to us through the 
questions and answers on the floor of 
ttiis House. It has also served as a 
subject for many reports. Several 
^embers have also given careful 
attention to this problem. But I want 
to look at this problem, not from any 
regional point of view or from any 
local point of view but from the point 
of view of the overall needs and the 
overall policy of the Railway Minis
try.
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So far as I know, ever since we 
attained independence the Railway 
Ministry has been aiming at self-
sufficiency. We are majung a big drive 
for self-sufficiency in the domain of 
locomotives, coaches, wagons etc. Now, 
if we have a target of self-sufficiency 
in these big things such as locomo
tives, I do not understand why the 
Railway Ministry should not have
some plan for achieving self-
sufficiency, so'far as these sleepers 
are concerned. I feel that if the 
Railway Ministry has not been able 
to do that, it is because it has not 
applied its mind to it, and because 
there had been a lack of co-ordination 
between the railway Ministry and the 
other Ministries and also the State 
Governments Therefore, I would 
urge upon the hon Railway Minister 
to call a conference of the Ministers 
of various States . . .

An Hon. Member: One more con
ference?

Shri D. C. Sharma: who are in
charge of forests and also a confer
ence of the Managers of the various 
Railways who know as to what the 
needs of the Railways are going to 
be during the remaining years of the 
Five Year Plan He should call a 
conference He should assess the re
quirements and he should also ask 
them as to how far those require
ments can be fulfilled through our 
local supplies After it has been done, 
I think something can come out of it; 
otherwise the whole of this discus
sion will lead to nothing

For instance, the hon Minister, who 
intervened in the debate, was talking 
about Burma, Canada and Australia. 
He was saying for how many sleepers 
we have placed an order in this coun
try or in that country. Perhaps it 
may be necessary to place orders for 
sleepers on other countries in terms 
of other overall requirements, but I 
thmk that no scientific approach 
either in the matter of assessment of 
our needs or in the matter of the sup
ply of those needs, has so far been
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made by the Railway Ministry. The 
Railway Ministry has been living in 
this matter, if not in other matters, 
from hand to mouth, so to say. There
fore, I think that this is a matter of 
policy ‘decision which has to be taken.

I do not want to enter into the 
question whether wooden sleepers are 
better than cast iron sleepers or cast 
iron sleepers are better than cement 
sleepers I do not want to enter into 
that argument because these are 
technical matters and when one deals 
with these technical matters one has 
to take into account the climatic 
conditions and the topographical 
conditions of the various regions 
where these are to be placed. I do 
not want to enter into that. I am 
at present concerned with one thing 
and that is that this is one of the 
anomalies of our national life that a 
country which should have so many 
forests, and when a country should 
pride on its forests, should be in short 
supply so far as sleepers are con
cerned This matter has got to ' be 
looked into

At the same time I would request 
the hon Railway Minister to look at 
this problem from another point of 
view I come from a constituency 
where timber trade is very brisk 
thing This constituency adjoins 
timber-producing Jammu and Kash
mir State of which we are all proud.

Shri A. M Tariq (Jammu and 
Kashmir): You were born in Jammu
and Kashmir9

Shri D. C. Sharma: Now, Sir, the 
people tell me—I do not know whe
ther they are right or wrong; I am 
not in a position to go into the merits 
of the ease, but they tell me—that the 
supply of timber to the various 
departments of Government, and 
among them is the Railway Ministry 
also, is full of procedural difficulties, 
that is to say, they find it very diffi
cult to get payment on time for the 
work that they have done.
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That is also one of the reasons why 

we do not get as many indent* ioi 
the supply ox this timber as is neces
sary. i  would, therefore, ask the hon 
K&uway Minister to go into the pro* 
cedurai aspect also ui tms pro Diem 
and make it as simple and as easy as 
possible I tmnk mat will also lead 
us to this conclusion that we need 
not go to other countries tor the 
sleepers

My third point it, that wneieas we 
are suftenng irom shortage of loreign 
exchange we are also interested in 
stepping up of the consumption oi out 
own products and the consumption of 
our own things from  that point ol 
view, I find that every year, an appeal 
is made for grow more food and othei 
things Unless we also make a big duve 
for making use of these various forest 
products of whatever kind, timber or 
anything else, I think all these appi als 
will not bear as much fiuit as possi
ble Therefore, in the interests of our 
national pride, m the interests of our 
economy, in the interests of our need, 
it is necessaiy that we should gra- 
dully and m as short a time as possi
ble give up our dependence on other 
countries so far as sleepers are con
cerned Sleepers are also acquired 
from the point of view of urgency 
That point cannot be ignored

The right kind of sleepers, the right 
replacement of sleepers, the renewal 
of track, all these things are bound up 
with safety of travel Our country is 
more concerned about the safety of 
our travelling than anything else At 
the same tune, when you get con
signments from abroad—I speak with 
ft due sense of responsibility—when 
you get consignments from abroad,— 
you are not always sure of the quality 
of the thing We are getting wheat 
from other countries We get so 
many other things There is a great 
deal of complaint against the quality 
that we are getting If you get tim
ber from Australia or Canada or 
Burma or any other country, I can 
assure you, you cannot always be
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sure of the quality If you do not 
get the right kind of quality, it is 
not possible for you to make a 
hullabaloo about it because the coun
try about which you are speaking is 
far far away Therefore, I say, as 
this is a matter on which depends 
our safety of travelling, we have to 
be one hundred per cent self-suffi
cient We have to be Swadeshi m 
spirit in this matter Without that, 
we cannot improve matters
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Shri Supakar (Sambalpur): Since
there is not much time left, I would 
like to put a few  questions to the hon. 
Minister so that he may furnish the 
answers. In the case of how many 
States was the offer of timber rejected 
on account of high price or inferior 
quality, and what is the amount of 
sleepers involved? Secondly, I want 
to know whether the economics of 
both these timbers have been worked 
out The hon. Deputy Minister stated 
that the average price of the import
ed sleepers was Rs. 20 each. I want 
to know whether the economics of

at Higher Prices 
transporting these sleepers from the 
ports to the works site where the 
tracks are renewed have been cal
culated and whether they were found 
to be cheaper than the timbers offer
ed for sale by the State Governments 
concerned. Thirdly, I want to ask 
this question. We find that in some 
of the Centrally-administered Union 
Territories like Himachal Pradesh, 
Andaman and Nicobar islands etc. 
there are huge forests. Some of them 
are worked by Government agencies. 
I would like to know what attempts 
have been made to procure the whole 
of that production and at what rates. 
I request the hon. Minister to kindly 
answer these points.

Shri Basappa (Tiptur): The hon.
Minister sometime back said that 
some investigation is going on regard
ing the defective sleepers supplied by 
the Hanuman Foundry, Calcutta, 
What has happened to the investiga
tion? Has it been completed or not? 
1 would like to know that. I want 
to know whether our factories are 
able to produce such sleepers or not. 
I want to know whether it is inevit
able to fetch these sleepers from out
side the country. More than that, I 
would like to know, whether the 
capacity of the Bhadravati Iron and 
Steel Works to supply these sleepers 
has been fully utilised. I would like 
to know whether greater encourage
ment can be given so that they can 
produce more of cast iron sleepers. 
What is the rate at which Bhadravati 
sleeper will be available and what is 
the rate at which Hanuman Foundry 
sleeper w ill be supplied? Now, 
Bhadravati is the only sleeper manu
facturing industry in the south. May 
I request the hon. Minister to see 
that the full capacity of the Bhadra- 

Vvati Iron and Steel Works is utilised?

Shrt Jafjiv&n R an: It is utilised.

Shri Narasbahan (Krishnagiri): 
Since iron and steel production will 
be improving in the country, w ill it 
be necessary to resort to wooden 
sleepers to the extent visualised?
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Mr Speaker: Shri Vidya Charan
Shukla wants to ask one Question He 
wants clarification on some point

Shri Vidya Charan Shukla: I want 
the hon Minister to reply to this* 
pointed question whether the wooden 
sleepers were offeied at a price of 
Rs. 20 50 by the West Coast supplieia, 
and immediately after thA offci was 
made, that offer was refused, because, 
as the Deputy Minister has stated 
here, to give that price which was 
slightly above the conventional puct 
would disturb the equilibrium of the 
timber maiket in India And then 
orders for wooden sleepers were 
placed abroad, and these sleepers 
were obtained at the rate of Rs 32, 
that is Rs 32 at our poits, which 
does not include Indian customs duty 
and the port handling charges I 
would like to know the justification 
for doing this

Secondly, the hon Mcmbei from 
opposite was mentioning about the 
Andamans forests Until recently, 
there has been a drive by the Gov
ernment of India themselves to export 
wood from the Andamans forests to 
Sudan and UK where the Andamans 
wood is used for manufacturing 
Railway sleepers and other railway 
articles, whereas we wcie ourselves 
short of sleepers The Andamans 
forests are directly undei the adminis
trative control of the Government of 
India But we find that Government 
are having a drive to export the 
Andamans wood abroad for manu
facture of wooden sleepers, whereas 
we do not have proper wood to manu
facture our own sleepers

Shri Jagjivan Ram: As a matter of 
fact, I was expecting that some con
crete suggestions would be made 
during this discussion BuF the one 
tangible suggestion that has been 
made by my hon friend Shn Vidya 
Charan Shukla is to increase the price 
of the indigenous wooden sleepers

Shri Vidya Charan Shukla: I sug
gested a working plan, assessment 
and all that.

Shri Jagjivan K an: When I took 
over the Railway Ministry. I was my
self under the impression, as most 
Members of the House* are, that the 
country is more than self-sufficient 
in regard to its requirements of tim
ber But when I went into the ques
tion I found that the position was not 
so comfortable as we ordinarily im
agined, the reason being that during 
the war years our forest wealth was 
highly denuded and depleted

The exploitation of forests has to 
be done on certain scientific lines, on 
the basis of sustained exploitation of 
the forest wealth If the available 
timber is exploited expeditiously dur
ing a year or two or three, it  will 
mean depiction of the forests and In 
the years to come, perhaps, the tim
ber that is anticipated will not be 
forthcoming

On the basis of the anticipations 
worked out by the experts in this 
line, it is cxpected that our annual 
output from the forests, of wooden 
sleepers will be to the extent of 23 
to 25 lakhs If we take up the ex
ploitation of certain very remote and 
inaccessible areas, perhaps, it may be 
that we can increase the supply by 
a lakh or two more More than that, 
it will not be possible to exploit the 
forests Our requirement dunng the 
Second Plan period, as has been in
dicated is to the extent of 315 lakhs 
of sleepers

Mr Speaker: Per annum7

Shri Jagjivan Ram: No, for the
Second Plan period

Mr. Speaker: And we are able to get 
only 25 lakhs per year as the maxi
mum?

Shri Jagjivan Ram; Yes

Mr Speaker: That comes to 125
lakhs during the Second Plan period.

Shri Jagjivan Ram: I have said
that 23 to 25 lakhs is the maximum 
But dunng the Second Five Year Plan, 
in the initial stages, as has been point* 
ed out by Shri Vidya Charan Shukla
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and other Members also, the actual 
supply was less, in 1957*58 it was only 
19 lakhs, in 1958-59, our expectation 
ts that the supply will be to the tune 
of 24 lakhs due to the special efforts 
that have been made

Questions have been asked as to 
what steps we are taking to increase 
the supply of indigenous timber for 
sleeper purposes The country has to 
depend tor its various works requiring 
timber on our indigenous supplies 
Timber is required not only for the 
railway sleepers, we also need timber 
for our coach-building works and other 
purposes Apart from the railways, 
there are other departments of the 
Government of India and the private 
sector where also timber is required, 
and all have to be drawn from the 
same source of the Indian forests

Then the re are certain species of 
timber which can be utilised only by 
the railways and nobody tlse, just 
like the ch r and other species which 
can be used only for railway sleepers 
and which are not useful for any other 
purpose Then there are certain spe
cies which had not been used in the 
past as they were regarded as inferior, 
soft especia'ly the Kerala variety

Shri Kodiyan Is no other variety 
supplied from Kerala9

Shri Jagjivan Ram I am not talk 
ing of all the varieties from Kerala I 
am mentioning the variety which was 
especially mentioned in this House 
That is the special variety of Kerala, 
and I  think most of the timber that is 
produced in Kerala is of that variety

An Hoq. Member* Soft9

Shri Jagjivan Ram Not only soft 
but also, if it is stored for three or 
four months, fungus growth take placem

An Hon. Member: Even the people'

Shri Jagjivan Ram. In recent years, 
during the last three or four years—
I am also to some extent responsible 
for that— we have added to the num 
her of species which we can utilise for 
railway sleeper purposes, and, as the 
hon Deputy Minister has said, during

these two or three years the number 
of sleepers of these species which are 
regarded as soft and non-durable 
varieties, has increased from 2 lakhs to 
13 lakhs We have got a number of 
creosoting plants where we are treat
ing but even after treatment, the life 
of these sleepers does not compare 
favourably with the hard wood that 
we get in our country or which we 
have imported from other countries

The life expectancy of indigenous 
hard wood is 15 to 20 years, whereas 
in the case of the soft treated wood, 
that is of good variety, it may go up 
to 12 years, but if it is of that variety 
where there is much sap in the wood 
and fungus growth takes place, aftepr 
storage for some tim’  the life expect
ancy may be eight to ten years only, 
even after treatment

So when we compare the-price, we 
must take into consideration the life 
expectation of the timber, untreated or 
trpated That is a very important con
sideration

I may make another categorical 
statement There is perhaps a misap
prehension m certain quarters that 
indigenous timber was available, the 
Government or the railways did not 
accept that timber, and they started 
importing from foreign countnes That 
is not a fact I may say again that 
whatever timber which can be used 
(or sleeper purposes is available in 
the countn at the price which has 
been fixed in consultation with the 
State Governments will be purchased

Most of the hon Members, especial
ly m> hon friend Shn Sharma, said 
that perhaps there were delays, pro
cedural delays in the payment of the 
price of the timber, and therefore 
tenders were not forthcoming

As a matter of fact, except to a 
vcrv small extent m the State of 
Kerala our dealings for the procure
ment of sleepers are not with pnvate 
"uppliers but with the State Govern
ments only We are purchasing from 
the State Governments, and, except 
with regard to Madhya Pradesh and 
Bombay, our procurement programme



13183 Discussion re. APRIL 23, 1959 Ptitvhase of Railway 13784
Sleeper* fn m  A broad  

at H igher P rices
[Shri Jagjivan Ram] 

is with fite State Governments them
selves. Our timber Supply Officers 
and the Conservators of Forests of the 
State Governments come together and 
negotiate the price and fix the quan
tity to be supplied by the State Gov
ernments during a particular period. 
A ll that is done well in advance for 
the succeeding penods.

In Kerala also the Kerala Govern
ment is supplying And, when this 
question arose, nobody has narrated 
the full story though they know the 
things.

An Hon. Member: They will not.

Shri Jagjivan Ham: When we invit
ed the tenders, it is a strange coincid
ence that all the tenderers, the Kallai 
merchants, quoted the same price A ll 
the merchants from that area tender
ed separately but the pnce quoted by 
them was the same price. And, the 
pnce was higher than the price which 
we had settled with the Kerala Gov
ernment The Kerala Government had 
undertaken to supply the sleepers to 
the Railways at a certain pnce; and 
legitimately the Railways said that 
they were not going to pay a higher 
price to the private suppliers— higher 
than what had been agreed to with 
the Kerala Government.

I have realised— after meeting the 
deputation of certain hon friends from 
this House and the other House— that 
the Railway Administration did very 
wisely m not accepting their tenders

Shri Dasappa (Bangalore): But
there were some others who did quote 
the low price and agreed to supply

Shri Jagjivan Bam: That was taken. 
The Railways did a very wise thing in 
not accepting the higher price because 
ultimately these suppliers came round 
and said that they were prepared to 
offer at the same price and at the same 
place. (Interruption). If we had 
delayed by some time, it made them 
•upply at the agreed price.

Railways are one of the biggest 
operators in the timber market. And,

as I said more than once to some of 
the timber dealers, if  I stop operation 
in the timber market for one year, I 
am sure the prices of timber will 
crash. That aspect should not be Ig
nored when the demand is made fox 
an increase in price or when compari
son is made with the price offered by 
small purchasers. That makes a lot 
of difference There may be even 
some Government department itself 
whose requirements may be a few  
thousand e ft, which can afford to pay 
Rs 2 or Rs. 3 more than the price 
offered by the Railways.

Our requirement is enormous. If 
as, I said, we stop operating in the 
timber market for one year, T do n ot 
know what the position of the timber 
market would be But, we have to 
make every effort to become self- 
sufficient.

I will say here that if we have to 
meet our requirements of sleepers only 
by wooden sleepers it will not be pos
sible to make the country self-suffici
ent in wooden sleepers in the foresee
able future, whatever steps we may 
take Of oourse, forests cannot grow 
in one, two or five years

Shri Sharma suggested something 
and I have myself asked the Railway 
Board and the Railway Board have 
issued a circular that we should 
undertake the plantation of suitable 
trees— that variety of which grows in 
different regions of the country— on 
both sides of the railways where 
space permits, so that we can 
plant a few lakhs of suitable 
varieties of trees on the railways which 
m course of time, 20, 30 or 50 years, 
can supply a certain percentage of the 
railway’s requirements.

The whole question is whether there 
was necessity for import of sleepers 
or not Having explored the possibi
lity of the availability of sleepers in 
this country, whether it is wooden, 
cast iron or steel, as has been said by 
the Deputy Minister, the Railways 
decided that we will have to 
import steel sleepers from the foreign 
countries and the foreign exchange set 
apart for that purpose was & .  15*5
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crons. Two lakhs of steel deepen 
were purchased and it v u  found that 
if we import wooden sleeper* it will 
1>e cheaper is comparison to steel 
sleepers and there was neces
sity for the import of sleep
ers will become available. But he con- 
able in the country put together fell 
much short of the requirements of the 
Railways during the Second Plan. 
Even if we accepted, the timber that 
is available in Kerala and other parts, 
taking everything together, we find 
that our country can give us sleepers 
much short of our requirements. My 
friend, Seth Achal Singh has said that 
if some foundries are started, sleep
ers will become available. But he con
veniently forgot ttiat we require pig 
iron for this purpose and unless there 
is pig iron, I do not know if Agra 
manufacturers can produce sleepers. . .  
(Interruptions.) Therefore, it becomes 
necessary to import s’eepers and the 
Railways had to consider whether they 
were to import steel sleepers or 
wooden .sleepers. Import of steel 
sleepers was costlier and would have 
cost us more foreign exchange than the 
import of wooden sleepers. Iron 
sleepers would have cost us Rs. 15* S 
crores whereas the wooden sleepers 
have cost us nearly Rs. 4 crores.

Another aspect to b* considered is 
whether we have paid a reasonable 
price to the imported sleepers or we 
have paid a higher price. Global ten
ders were invited and experts who 
can determine the quality of the 
various species and varieties of 
timber which can be used for 
the railways scrutinised those ten
ders and after scrutinising and com
paring the price of those species in our 
town country, the tenders were accept
ed- I may inform the House that in 
no case the F.OJ3. price is higher than 
the price paid in this country, species 
for specie* . . .

Mr. Speaker: Shri Shukula said
that it was Its. 12.

A rt Vidya Chanut Shukula: That is
*he c.ijf. price, at port

a w  JacffcNtt Sam: Of course, d i .  
Price will be higher in certain eaaas.
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When I say F.O.B. price, naturally the 
transportation charge'will bbe there. 
My hon. friend, Shri Supakar wanted 
to know whether the transportation of 
the sleepers from ports to the work
site would net cost more money? 
But even in the case of the other 
sleepers it is there; it is a 
common factor whether It is imported 
sleeper or indigenous sleeper. The 
transportation of the sleeper from the 
source of supply or the port to work
site is more or less a common factor. 
Whether we take the sleeper from 
Orissa or from Assam, if it is to be 
transported to the work-site, the 
transport element is there in both 
cases.

Then, Sir, my hon. friend, Shri 
Shukla asked about some offer made 
about Brazilian sleepers. That is a 
very interesting story. Some enter
prising foreign adventurer made an 
offer to supply sleepers at inconceiv
ably low prices. The very fact that It 
was quoted so cheap naturally aroused 
the curiosity of the officers to go into 
its details, because they thought that 
perhaps no party or no country will be 
in a position to supply it at such a 
cheap price. In the first place, he did 
not give details of the species, the 
names of the species, and even after 
insistent demands they were not made 
available. But he came here and 
made all sorts of allegations against 
the railway officers. We thought that 
a thorough investigation should be 
made by the most reliable agency that 
the Government of India had possess
ed. After investigation it was found 
that these wild offers and these wild 
allegations were made by some adven
turer who left the country before the 
investigations were completed.

An Ben. Member: Who was that? 
Shri Jagjivan Bam: As I said, some 

foreigner.
An Hon. Member: A journalist 
Shri Jagjivan Ram: Some enter*

prising journalist who styled himself 
as a journalist and a writer. He want
ed to see me. I refused to see him.

Shri Fem e Oandhi (Rai Bareli): It 
pays the journalists more to s«U sisqp

7 2 L £ n
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Blurt J i | ] iv u  Ram: So I am per

sonally sausned'and all the experts 
are satis&ed that the price that we 
have paid for the unported sleepers 
has been very reasonable, and perhaps 
no other country has been able to 
sinke such a good bargain. Ours is 
not the only country which uses im
ported sleepers. There are other coun
tries which also have to depend on 
sleepers imported from other countries.

Sir, as far as the capacity for manu
facturing cast iron sleepers is concern
ed, 1 mignt tell the House that during 
the last two years tremendous capacity 
has been created in the country, and 
depending upon the availability of pig 
iron even at present the capacity for 
manufacture of cast iron sleepers is to 
the extent of 40 lakhs sleepers annu
ally. If we get more pig iron, as it 
is ex p ire d  that we will get, we will 
be going in more and more for cast 
iron sleepers, of course, in addition to 
Whatever wooden sleepers are avail
able in the country.

Mr. Speaker: 40 lakh sleepers per
year?

Shri Jagjivan Ram: Capacity to 
manufacture 40 lakhs of cast iron 
sleepers every year.

Shri Basappa: May I know how
the cost of imported cast iron sleep
ers compares with the cost of indigen
ous cast iron sleepers?

Shri Jagjivan Ram: The cost of
cast iron sleepers depends upon the 
cost of pig iron What we have done 
at present is this, that for making 
one ton of cast iron s eepers we pay 
making charges, including of course 
soft coke and other materials which 
are required, of Rs 146 per ton— this 
is for conversion of one ton of pig iron 
into cast iron sleepers. That is the 
basis on which we invited tenders and 
they are manufacturing My hon. 
frienS Seth Achal Singh quoted one 
example where we had placed orders 
ob a certain manufacturer of Agra. It 
was determined that he will supply so 
many tons of cast iron sleepers by 
su(h and such a date at such and such 
a price. He failed to supply by that

a t H igh er P rices  
date. We were lenient to him. When 
he said that he w ill manufacture *0 
many sleepers by such and such a 
date we accepted that. But after that 
the price of pig iron had fallen. And 
then we said that the price of pig 
iron plus the making charges would he 
the cost of the sleepers manufactured 
after the stipulated period and we 
would pay at that rate. Government 
cannot be expected to continue the 
higher price, paying to the party that 
much price even if the price of pig 
iron plus the making charges would be 
should not have made a grievance of 
that.

Shri Tangamani (Madurai). The 
capacity is 40 lakhs How much is 
manufactured actually?

Shri Jagjivan Ram: For the current 
year, we have been allotted 2 5 lakh 
tons of pig iron and 2 5 lakh tons of 
pig iron will give us nearly 32 lakhs 
of broad gauge sleepers But we ex
pect that we mighi get more pig iron 
and wc can manufacture more. Of 
course, technical opinion is in favour 
of wooden sleepers

Then about the p anned development 
ol our forests, as my friend Shri Vidya 
Charan Shukla or some other hon 
Member quoted, my predecessors 
wiote to the State Governments. I 
sent the Timber Adviser to all the 
State Governments I personally met 
the Chief Ministers twice in a con
ference and whenever I visit the States 
I emphasise the necessity of increasing 
the supply of sleepers as much as they 
can possibly do But thefe are certain 
limitations, and it is not the price fac
tor alone With all the State Govern
ments we have entered into agree
ments, and they have offered to sup
ply sleepers. I can give the figures 
for the current year. Andhra Govern
ment, 45,000, Assam, 11,10,000; Bihar,
1.35.000, Himachal Pradesh, 50,000; 
Jammu and Kashmir, 9 lakhs; Kerala, 
58,000; Madras, 15,000; Mysore, 5,25,000; 
Orissa, 1,67,000, Punjab, 25,000; Uttar 
Pradesh, 6,65,000; West Bengal,
31.000.

Shri Vidya Charan Shukla: Madhya 
Pradesh?
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Shri Jagjivan B a a : Madhya Pra
desh and Bombay are the two solitary 
States where we operate in the pri
vate sector and purchase from the ten
derers and not from the State-Gov
ernments. A ll these commitments are 
through the State Governments and 
our agreement with the State Govern
ment* is that we w ill not purchase 
from private parties in those States. 
Whatever sleepers are to be purchased 
is through the State Governments and 
not from the private parties. What is 
what I wanted to emphasise: that we 
have price agreements with the State 
Governments.

Mr. Speaker: Is there not a Gov
ernment Saw Mill in Chanda, Madhya 
Pradesh?

Shri Jagjivan Bam: There is

Mr. Speaker: They refused to sup
ply?

Shri Jagjivan Bam: We are nego
tiating with them.

Shri Vidya Charan Sbukla: They
are not getting the price they want.

Shri Jagjivan Ram: 1 do not know 
whether Shri Vidya Charan Shukla 
is speaking on behalf of the State Gov
ernment We have not heard from 
the State Government. I do not know 
whether he has been given the autho
rity of the State Government

Shri Vidya Charan Shukla: That is
my information.

Shri Jagjivan Bam: In inaccessible 
areas, if the forests are exploited, we 
give certain bonus to the State Gov
ernments per sleeper, varying from 
Re. 1 to Rs. 1-8-0 or some thing like 
that.

Mr. Speaker: What does it work 
out to for one cubic foot?

Shri Jagjivan Bam:. I cannot say, 
Sir. If 'the State Governments sup
ply more than the quantity stipulated, 
then in that case also, we give certain 
increase in the price of the sleepers. 
So, we have been requesting all the 
States to Increase the supply of 
sleepers. But, as I have said, it is a 
Burner where w e cannot afford to

(SAKA ) Purchase o f  Railway 13x90 
Sleepers from  A broad  

at liig k er  Prices 
exploit the forests quickly in a year 
or two or three, years so that we may 
become self-sufficient for three, four or 
five years or for the Third Plan.

18 hra.

We have to take a long-xange 
view of these things, ao that our forests 
are not depleted and denuded and in 
years to come we have to depend 
more and more on other sources. It 
has been said that concrete sleepers 
should be used. We are also doing 
that As a matter of fact, mi the Hin
dustan Housing Factory, we have 
placed orders for 60,000 concrete 
sleepers We are going to try them in 
our marshalling yards. If they prove 
successful, we w ill try them at other 
places.

Mr Speaker: So much cement is 
surplus.

Shri Jagjivan Bam: Yes, but that 
requires a certain skill to manufacture 
it.

I may assure the House that every 
effort w ill be made to meet our 
demands from indigenous sources of 
wooden sleepers,* cast iron and con
crete sleepers. Whatever orders have 
been placed have been placed. I have 
stopped it and said that no further 
orders should be placed for the import 
of sleepers from abroad I am equally 
anxious that w e should as far as 
possible, meet our demands from the 
indigenous sources.

Mr. Speaker: What about Andamans? 
He said something about Andamans.

Shri Jagjivan Bam: We are getting 
from there also. As a matter of fact, 
when certain forest areas in Andamans 
were settled with some private firms, 
they had some agreement that they 
w ill supply certain percentage of tim
ber to Sddan. As a matter of fact, a 
very little has been supplied to 
Sudan; that was the agreement. We 
are taking from there also whatever 
is available.
18.62 hrs.

The L ok  Sabha (hen adjourned  fit! 
E leven  o f  the Clolfe on Friday, April
24, 1959/Vaitakhd  4, 1881 (SaJea).




